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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

LA, No.__ /2024
IN
0.A. 646/2023
IN THE MATTER OF:-
Manoj Kumar Kaushal .....Non-Applicant/Petitioner
Versus
State of Himachal Pradesh & Ors. .....Respondents

Last Date of Hearing :19.09.2024 ~ Next Date of Hearing : 24.10.2024

ADDITIONAL REPLY IN CONTINUATION OF PREVIOUS REPLY
IN COMPLIANCE TO THE ORDER DATED 19.09.2024 PASSED BY
THIS HON’BLE TRIBUNAL IN ABOVE TITLED OA NO. 646/2023
SUO MOTO BY THE HON’BLE NGT, ON BEHALF OF THE
RESPONDENT NO.4, THE FOREST DEPARTMENT OF HIMACHAL
PRADESH THROUGH ITS PRINCIPAL CHIEF CONSERVATOR OF
FOREST (HOFF) HP.

RESPECTFULLY SUBMITTED:-

1. That the above noted OA is pending before this Hon’ble Tribunal and the
same is fixed for the additional reply of the respondent No.4, the Forest

Department along with the other respondents and listed for 24.10.2024.

2. That this Hon’ble Tribunal was pleased to pass the following order on
19.09.2024 the same is reproduced here:-

: e arvator of Forests (110FF)

Principal Ot LOnNse
Himaghal Pradesh, Shimia-171001

1
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"3 Mr. Anup Kumar Rattan, Advocate General appearing for State of
Himachal Pradesh and Mr Vaibhay Srivastav, AAG appearing for
Himachal Pradesh Pollution Control Board (hereinafier referred to as
'"HPPCB') requested that they may be granted two weeks time to file a
detailed reply mcorporating all the aspects of the matter, particularly,
showing compliance with the conditions of letter issued by Ministry of
Environment, Forest and Climate Change (hereinafier referred to as
"MOEF&CC!) for diversion of the land and also conditions of

Environmental Clearance (hereinafier referred to as ‘EC).
4. Let a detailed reply be Jiled within three weeks.”......

3. That it is submitted that a the Respondent No.2 - the Industry Department
of Himachal Pradesh has sent a request to the answering respondent No.4,
the forest department of HP, on Dated: 26.09.2013 for the joint inspection
of the proposed land to be develop as industrial area in Village Pandoga,
Tehsil Haroli, District Una, HP, Thereafter a joint inspection was
conducted on Dated: 28.09.2013 and an area of 60.29.20 ha. of forest land
of the above noted Village was found suitable to establish and
development of Industry due to which the land was identified for the
establishment of State of Art Industrial Area in village Pandoga, Distt
Una of Himachal Pradesh. The status of the proposed land was ‘Banjar

Kadim’ and ‘Gair Mumkin Choi’ in the revenue records. But as per
judgment of Hon’ble Supreme Court of India dated:12.12.1996, the
proposed land ( to establish industry) was fall under the definition of
‘Forest Land’, Thereafter, enumeration of the trees was carried out in the

proposed area and total 9930, trees (including 264 saplings) of different

\u roater of Forests (HoFF)

wehal Pragesh Smmia-171001
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species having volume 1051.352 cum were enumerated. Abstract of

enumeration is enclosed as (Annexure R4/I at Pg. No. 16)

4. That the site inspection was carried out by the then DFO Una on Dated:
31.01.2014 copy of the same is attached herewith as Annexure R4/II at
Pg. No. 17. Thereafter the Further site inspection of the proposed land
was carried out by Conservator of Forests, Hamirpur on Dated:
14.08.2014 copy of the same is attached herewith as Annexure R4/III at
Pg. No. 18 and the case for the development of new industrial area, was

duly recommended for the diversion of the forest land under FCA, 1980

in to non forest land.

5. That the proposal along with all above noted documents was forwarded to =
the Competent Authority (MOEF & CC) by the HP Forest Department for
necessary approval under the provisions of Forest (Conservation) Act,
1980. The proposal was placed before the High level Forest Advisory
Committee (FAC). This proposal and document relating the nature and
condition of the proposed land was minutely and elaborately discussed
and deliberated in the Forest Advisory Committee (FAC) attended by
Sh. SS Garbyal, DGF&SS, Sh. M.S Negi, IGF(FC) Member
Secretary, Dr. Mohd. Firoj Ahmad (member), Sh. Chait Ram
Deochand (member) and Sh. Ramesh K. Dave (member) meeting
held on 20™ -21"" October, 2014 copy of the same is attached herewith as
Annexure R 4/IV at Pg. No. 19 & Pg. No. 20.

6. That the High level Forest Advisory Committee had conducted meetings

on the issue of conversion of the forest land into non forest Land. The
advisory committee had recommended the proposal for approval
Fini C ;T': £ e
Hlmaﬁ""d" Praces

ugtor of FOrEsts (rof F)

h Shimia-171001
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| B m o a
i ise, size
involving felling/ cutting of 9930 trees of all categories, species w

te afh with as
Wwise details is prepared, the copy of the same is attached here

Annexure R4/1 at Pg. No. 16).

7. That in pursuance of the recommendation of the forest advisory committee
Wwith regards to the diversion of proposed forest land into non forest land,
Assistant Inspector General of Forests, Government of India, Ministry of
Environment, Forests and Climate Change (Forest Conservation Division),
Indira Paryavaran Bhawan, Aliganj, Jorbagh Road, New Delhi had vide
letter No. File No. 8-91/2014-FC dated: 19 March 2015, conveyed in-
principle approval as accorded by the Central Government for diversion of
60.29.20 ha forest land in to the non forest land and transferred/ handed
over the possession in favour of General Manager, District Industry
Centre, Una HP for the establishment of State of Art Industrial Area in

Village Pandoga Uperla (Upper), District Una. (Copy attached as
Annexure R4/V at Pg. No. 21 To Pg. No. 23)

8. That in view of conditions imposed in the in-principle approval, User
Agency deposited the required amount duly approved by MoEF & CC as
per details given below:

i. For compensatory afforestation = Rs. 77,40,900/-
ii. Net Present Value = Rs. 5,09,46,740/-
iii. Contingencies@ 5% on C.A. = Rs.3,87,045/-

iv. Departmental charges @17.5% = Rs. 13,54,658/-
v. Cost 0of 9930 trees/saplings = Rs. 1,93,83,399/-

L/ ~earvator of Fores's (nof !

;au Pracesh St}.un‘.a-1’(1001

Printy

Himach
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Rs. 26,65,217/-
Rs.8,24,77,959/-

vi. VAT
Total:

Il

The above said amount has been deposited and the same was
communicated by Deputy Director Industries to The Divisional Forest

Officer, Una (Copy attached as Annexure R4/VI at Pg. No. 24).

9. That it is further submitted that on compliance of the conditions laid down
in in-principle approval, Sr. Assistant Inspector General of Forests,
Government of India, Ministry of Environment, Forests and Climate
Change (Forest Conservation Division) Indira Paryavaran Bhawan,
Aliganj, Jorbagh Road, New Delhi vide letter No. File No. 8-91/2014-FC
dated 21% July, 2015 (copy attached as Annexure R4/VII at Pg. No. 25
To Pg. No. 27) conveyed the final approval as accorded by the
Government of India for diversion of 60.29.20 ha, forest land in favour of
General Manager, District Industry Centre, District Una, HP for the
establishment of Industrial Area in Village Pandoga (Upper )Uperla,
District Una, HP.

10.That on the receipt of the final approval, Government of Himachal
Pradesh issued an order dated: 21.08.2015 laying down the terms and
conditions for usage of the diverted forest land and the plantation of
compensatory afforestation of the equal land to be done by the answering
respondent No.4 the forest Department of HP. The conditions of the final
approval of MoEF & CC reiterated by Govt. of Himachal Pradesh (copy
enclosed as Annexure R4/VIII at Pg. No. 28 & Pg. No. 29).

/ - ~nsarvator of Forests (HofF)

Principal Cret L : '
Hima:heﬂ Pradesh Shimla-171001
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L. That in compliance of various conditions imposed in the fing]
| Approval given by MOEF&CC Govt. of India are outlined was

Prepared by the answering respondent No.4 - the Forest Department \

OTHP, the same are given below:-

P e

Cond. Contents

No.

[ —)

.
(1) Legal statys of the

Action/Compliance

e

Legal status of the diverted forest land

diverted forest land shall remain unchanged, only change in

shall remain|the column of possession  from
unchanged; ;

‘TR 1o “PeTIaTTIHTT
(RRote) (State of Art  Industrial

Township)» (Annexure R4/IX at Pg.
No.30 To Pg. No. 33 3

ly

Cenzervater of Forests (HoFF)
Himachal Pradesh, Shimla-174001

PR
11
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—_—

Compensatory
Afforestation over
00.9599 ha of Shamlat
land transferred and
mutated in favour of
the  State  Forest
Department and
notified by the State
Government as RF
under Section-20 of the
Indian Forest Act,
1927 vide Government
of Himachal Pradesh
notification No. FFE-
B-G  (8)-3/2004-Pt-1I
dated 30th June 2015
shall be raised and
maintained by the State
Government as per
approved CA scheme
from the funds already
provided by the user
agency;

Compensatory afforestation has been

raised in seven patches covering 60.99

Hectare during the year 2016-17 as per

details given below:-

Sr. No. Name of area

Ha.

1 R.F. Badhera

2 R.F. Polian
5.00

3 R.F. Bhadsali (Jungle Bhadsali)

15.00

R.F. Ispur (Ispur Uperla) 12.00

R.F.Lam 9.00

R.F. Behdala (Chokhyal) 4.66

RF. Basal (Thakurdwara)

10.3

Total 60.99

The above said area has also been

notified as Reserve Forest by Himachal

Pradesh State Government vide

notification No. FFE- B-G (8)3/2004-

Pt.-II dated Shimla 30.06.2015 which is

also maintained by the forest

department w.e.f 2017-18 to onwards.

(Year wise expenditure sheet is also

attached).

Area in

5.03

Beet (Tibbian)

B

(iif)

The User Agency shall
pay the additional
amount of NPV, if so
determined, as per the
final decision of the
Hon'ble Supreme Court

of India;

An undertaking in this behalf has been
given by the User Agency is enclosed
at Annexure R4/X at Pg. No. 34)

Y

Lo TR s Ll |

caryator of FOrEStS (FioFF)

Tr'll acha ’Pré.*nﬁn.h ghimla-171001
imacheg: Fidye
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(iv)

(V)

e ——

(vi)

(vii)

The User Agency shall

s
The User Agency shall

P——
The boundary of the

®

obtain the Environment
Clearance as per (he
provisions  of  {he
Environmental
(I’rolcclinu) Act, 1986,
i required;

Environment  Clearance wasb :1;1
required in this case as reported by the
User Agency.

No labour camp shall
be established on (e
forest land::

No labour camps were established on
the forest land.

provide fuels
preferably alternate
fuels to the labourers
and the staff working
at the site so as to
avoid any damage and

pressure on the nearby
forest areas ;

diverted forest land
shall be demarcated on
ground at the project
cost, by erecting four
feet high reinforced
cement concrete
pillars, each inscribed
with its serial number,
forward  apd back
bearing and distance
from pillar to pillar:

e e |

=valor of Forests (HorF)

L;h Shunla-1

71001

User Agency had assured that alternate

fuels to the labour and staff working on
site has been provided.

That as per the report submitted by
Joint  Director (Industries)  Distt
Industries Centre, Una the boundary of
diverted forest Jand was demarcated op
the ground by erecting 4 feet high
reinforced cement concrete pillars,
However, over a period of time, some
of these pillars were damaged and were
re-installed, each inscribed with serial

number forward and back bearing,
distance from pillar to pillar,

(E Scanned with OKEN Scanner
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be done only when it is
unavoidable and that
too under strict
supervision of the State

(viii) | The layout plan of the |The layout plan of the proposal has not
proposal shall not be|been changed and all the developmental
changed without the |works have been carried out within the
prior approval of the |area as shown in the development plan.
Central Government;

(ix) The forest land shall | The diverted forest land has been used
not be used for any|for the purpose specified in the
purpose other than that [ proposal as reported by the user
specified in the | agency.
proposal;

(x) The forest land [ The forest land diverted has not been
proposed to be diverted |transferred to any other agency,
shall under no | department or person as reported by the
circumstances be | user agency.
transferred to any other
agency, department or
person without prior
approval of the Central
Government;

(xi) No damage to the flora | No damage to the flora and fauna of the
and fauna of the|adjoining area has been noticed.
adjoining area shall be
caused;

(xii) |[Any tree felling shall|All the tree felling has been done only

where it was unavoidable and need-
based. The tree felling has been carried
out by Himachal Pradesh State Forest
Corporation under the supervision of

Forest Department. State Forest department. 7781 trees
were felled by HP State Forest
Development Corporation Ltd under
the supervision of HP Forest
Department.
srvator of FOrests (iof F)
mia-171001
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i vl
Himachal Prade

(xiii)

Felling shall be done
only in built up area
and  bare  minimum
felling  shall be
permitted in other non-
built up areas. Felling
of trees before the start
of construction should
be verified by the
concerned DFQ,

i ly in built-up
“elling has been donq on
flzliﬂ gand bare minimum/need-based
felling has been done in other non-
built-up areas during 2015-16 and
2016-17.

(xiv)

In case of blank areas
along the  roads
planting of trees should
be done in at least 5
meter wide strip

Since the electrical lines are passing
over the vacant area, so it was not
possible due to technical reasons to
carry out plantation along the road.
However, the 640 plants are planted by
Industries Unit set up in the area.

(xv)

Only built up area
should be fenced S0
that other areas are
available for  free
movement of animals,

Fencing of area has not beeq carried
out, and the area is available for free
movement of animals.

(xvi)

Along the arterial
roads, natura] forests
should be maintained

Natural growth has been maintained
along the arterial roads.

(xvii)

No additional or new
path will be
constructed inside the
forest area for carrying
out any activities
related to the project
work.

No additional or new path has been
constructed inside the forest area for

carrying out any activities related to the
project work.

o neervator of Forests (HGFT)

Principal LIEt b

SIL Sh'mla-‘! ?100‘1
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(xviii) |The user agency shall | Latest Annual sell compliance report
submit the annual self- | for 2023-24 has been submitted by
compliance report in|Joint Director (Industries) —Distt
respect of the above [Industries Centre, Una.
conditions to the State
Government and to the
concerned  Regional
Office of the Ministry
regularly.

(xix) |Any other condition|No other condition is imposed by the
that the concerned|Regional Office of the Ministry of
Regional Office of this|Environment & forest & Climate
Ministry may stipulate, | change since 2015.
from time to time, in
the interest of
conservation,
protection and
development of forests
& wildlife.

(xx) |The User Agency and [State forest department has ensured

the State Government
shall ensure  strict
compliance to
provisions of all the
conditions stipulated in
the Stage-1 approval for
which  undertakings
have been obtained
from the  project
proponent and also
compliance of Acts,
Rules, Regulations and
Guidelines, for the
time being in force, as
applicable to  the

project.

fulfilment of the conditions imposed in
the stage -1 approval.

il ok
anlial Pragesn E,"-.wn.a-‘-?‘lm.
Himachal rldas

e of FOIESIS AT 1l
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12.That the answering respondent No.4 - the forest department has identified \

the 7781 trees of various species and classes comprising of Khair,
Shisham and other broad le

Himachal Pradesh St

aves and they were marked and handed over to
ate Forest Development Corporation Ltd. for cutting /
femoval during the years 2015-16 (03 lots) and 2016-17 (4 lots) from the
diverted land in Village Pandoga (Uppcl‘) Uperla, Distt Una, H.P. The

lots is enclosed ag Annexure R4/ XI & XII at Pg.
No. 35 To Pg. No. 43,

detail of these forest

vide notification No, FFE- B-
G(8)3/2004-Pt.-11 dated Shimla 30" June 201

Annexure R4/XIIy at Pg. No. 44 & Pg. NO.
Division, Una to fulfi

5 (copy attached as

45 ) under Una Forest
I the stipulations given by the Government of India,
according to the fina] approval in the present cage. Thereafter, the sajd
area 60.99 ha, was declared Reserve Forest.

14.That the Compensatory Afforestation schem

MOoEF & CC, the following activities Were proposed to be undertaken (see
as Annexure R4/X1V, At Pg. No. 46 To Pg. No. 47).-

€ which was duly approved by

Sr. No. Name of Activity Proposed Expenditure (Rs/-)

L. Plantation over 6] ha. 49,95,900/-

y

i Chief Conservalot of Forests (HoFF)
rincipal Chief Conser.
ﬁimat‘:jhai Prazesh, Shimla-171001
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2. Soil conservation works | 18,30,000/-
3. Lantana Eradication 9,15,000/-
Total 77,40,900/-

15.That the Compensatory Afforestation has been carried out in the proposed

area during 2016-17 and the detail of which is annexed as Annexure

R4/XV at Pg. No. 48 to Pg. No. 50 (Plantation Brochure for the year

2016-17):-
Year of Name of area Area (Ha) | No. of plants planted
plantation

2016-17 R.F. Badhera 5.03 5500
-do- R.F. Polian Beet (Tibbian) 5.00 5544
-do- R.F. Bhadsali (Jungle 15.00 16500

Bhadsali)
-do- R.E. Ispur (Ispur Uperla) 12.00 13200
-do- R.F. Lam 9.00 9900
-do- R.F. Behdala(Chokhyal) 4.66 5126
--do- R.F. Basal(Thakurdwara) 10.3 11330
Total: 60.99 67100

16. That It is pertinent to mention here that the following expenditure hasbeen

incurred as per the Compensatory Afforestation scheme till July, 2024,

details given as under:-

="
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m Name of Activity Proposed Expenditure (Rs/-
| Plantation 61 ha. 45,38,141/-
2 Soil conservation works |4,00,000/-
: § En_m_na Eradication 0
Total 49,38,141/- J
R

Compensatory afforestation
(Which is declared reserved forest) the plante

area have been minutely checked by the ans
Forest Department of HP through it subord

Forest division time to time and recentl

d saplings / trees in the same
wering respondent No.4 , the
inate officers/officials of Una
Y September, 2024 and the

survival percentage has been assessed. The random samples were lajd

down to assess the survival percentage. The results of survival

assessment as recorded on the Spot, the detail of the same js given as

below:-
Name of area Area in (Ha) Current Surviva)
Yoage of plants

RF. Badhera 5.03 77|
R.F. Polian Beet (Tibbian) 5.00 21_
R.F. Ispur(Ispur Uperla) 12.00 79
R.F. Lam 9.00 74
R.F. Bhadsali (J ungle 15.00 58
LBhadsaIi)

¢ C anservator of Forests (HOFF)
—iach, Shimla-171001

Prircipal U
v machal Pradesh. S
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R.F. Behdala(Chokhyal) 4.66 75
R.F. Basal(Thakurdwara) 10.3 sl

(Inspection notes and photographs of the arcas are enclosed as Annexure

R4/XVI1 at Pg. No. 51 To Pg. No. 82)

It is further pertinent to mentioned here that the regular yearly maintenance is

being carried out and planting of new plants in the compensatory afforestation

areas is being carried out every years in rainy season and the answering

respondent No. 4 , the Forest Department of HP is using the funds of the

compensatory afforestation.
The above reply is prepared by the answering respondent No.4, the

Forest Department, as per the record of the answering department and the

same is submitted in response to clarify the query put by this Hon’ble Court
for clarification, hence the same is being submitted for the kind perusal of this

Hon’ble Tribunal and for Kind consideration of your Lordships.

Regpondent No.4

(Dr. Pawn&h Kumar) IFS

Pr. Chief Conservator of Forests (HoFF)
Himachal Pradesh, Shimla-1 .z
s cL s aler ol Futests (not F)

Prncipal Gret &
Himachal Pradesh, Shimla-171001

Through Counsel
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-

ract of the trees standing on land (60 Ha.)which was proposed fo;:zgasfer in favour of

sy Department for the establishment of Industry Area in Villag oga Tehsil and
Distt. Una H.P.

Green Standing Fit (GSF)
Ko ¥ o~

|

|

S, Shecies Classification
8 vl v 1 WA | m8 |1a|mslic| Ttotal
1 |Khoir (Acacia Catechu) 5095 612 59 2 ol .o] ol o 5768
Vol. in Cum 259.845| 120.564| 26.668 14421~ 0| of o] o 408.519
- lShu'sham (Delbergia Sissoo) 265 62 11 1 0] of o o 339
Vol. in Cum 16.96 10.912 5.137| 0.977 0l 0 o o 33.986
B.L.(Emblico Officinalis, ,Cossia
Fistula,Albizzia Lebbek,Bombx
3 |ceibaetc. ) 2825 520 62 7 11 0] 0] o 3417
3% Vol. in Cum 358,775 165.36 51.77| 12.39| 3.03| 0| 0| © 591,323
a|Chahl (Anogeissus Latifolia) . a7 5 0 of o o of o 52
Vol. in Cum 5.969 0.895 0 0 0l o] 0f o 6.864
Total Trees = 9574
Dry Standing Fit and Fallen etc
" ; . Classification
: S.N. | Species with Botanical Name = = W A s Tiale e total
1 |Khair (Acacia Catechu) 49 12 3 0 0l 0| 0O 64
Vol. in Cum 2.499 2.364 1.356 0 0] 0] of o 6.219
© | 2|shisham(pelbergia sissoo) 6 11 1 0l o] of of 0 18
| Vol. in Cum 0384 1936 0467 of o ol of o 2.787
8.L.(Emblica Officinalis, ,Cassia :
. Fistula,Albizzia Lebbek,Bombx
j  3|Ceiba etc. ) d 8 2 0 0, .o pl of o 10
Vol. in Cum 1.016 0.636 0 0 0] 9| 0f O 1.652
B a|Chahl (Anogeissus {atifolia) 0 0 0 Of O 9| 0of 0 0
\ s Vol. in Cum 0 0 0] 0 ol 8 of o 0
Total Trees = 92

251 no. Khair sapling and 13 no. Kinnu Sapling also standing in th is Land.

A GIV7
Diwsioﬁé. Forest Officer
s : Una Forest Division,una
PongeFest Officer
U Forest Ronde, Uno
N\ Prona Q1975 225036
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: i i .“agﬁ
l'l llldllstl Iﬂl Areain vi
E stablishlnent Of Stﬂte 0[ A “' i : )-

*ull Title of the project: .
i Pandoga Uperla, Tehsil Haro

File No.
Date of l’ropos_al:

CHECK LIST SERIAL NUMBER :- 15

OT BELOW THE RANK OF DCF/DF

SITE INSPECTION REPORT N ad under FCA)

(For the forest land to be dive

A proposal has been received by this office ﬁdmdbeglgi_nll;;;;o;}
Industries, Distt. Industry Centre, Una (HP) for diversion Gnger

i i use of
60.29.20 ha of forest land for non-forestry purpose. The. subject t?.n\xs?lalgﬂ:;'-,s:3 tl]x’t; e
forest land for Establishment of State of Art Industrial area in villag

Uperla. The site inspection of the land involved in the proposal has been done by me

fed _ R |-)-2 )Yy Y
e On inspection of the site, it is found that the land required by the User

5
Agency is a forest area forest measuring 60.29.20 ha. "

3! The requirement of forest land as proposed by thewusgr Agency in col.
No. 2 of part-1 is unavoidable and is barest minimum required for the project.

4. Whether any rare/endangered/unique species of flora and fauna found

in the area, I so, the détails thereof, -No-

i, Whethef any protected archaeological/heritage site/ defence
establishment or any olher important monument is located in the area. If so, the details
thercof with NOC from) Competent authority. -No-

6. (@) The User agency has not violated the provisions of Forest

(Conservation) Act, 1980 and no work has been started without
proper kanction,
(b)  Ithas been found that the user agency has violated the provisions of
Forest (_}:onservation) Act, 1980, Indian Forest Act, 1927/any other
Forest At A detailed report as per para 1.9 of chapter |, part-C of
e I—{an'dhu?k of Fc:rest (Cf)nsel'vation) Act, 1980 is attached.
e€roltheabove is applicable should pe shown in bold letters)

Specilic recommendation for acce

ptance or otherwi 8
Recomn]ended. \erwise of the proposal,

Place: Unq

Date: .
Signature Civ 6L
Name (R.KL Dogra)

....................
.......

0
Hioe seal.pyiaconal Forest.Officer
una Forest Livisiun,una



762

- Avexpre RY = I
e CHECK LIST SERIAL NUMBER: - 15

"~ STIE INSPECTION REPORT OF CONSERVATOR OF FORESTS HAMIRPUR, H.P.

(For the Forest Land to be diverted under FCA)

A proposal has been received by this office from General Manager, Distt. Industries
Centre, Una, H.P. through DFO Una for diversion (under FCA-1980) of 60.29.20 ha of forest
land for non-forestry purpose. The subject envisages the use of forest land for establishment of
State of Art Industrial Area in village Pandoga Uperla . The site inspection of the land involved
in the proposal has been done by me on dated 14-8-2014. .
2 On inspection of the site, it is found that the land required by the user agency is Shamlat

Govt land (for common use) area measuring ~ 60.29.20 ha but by appearance it is forest. The
vegetation of the area consists of Khair (Acacia catechu), Lannea, Acacia nilotica, Cassia fistula,
Lantana camara, Carissa, Wild zizyphus etc spread all over the area.

3 The requirement of forest land as proposed by the user agency in Col. 2 of part-I is
unavoidable and is barest minimum required for the project.

4, Whether any rare/ endangered/unique species of flora and fauna found in the arca. If
s0, the details thereof, - NIL-

S, Whether any protected archaeological/heritage site/defence establishment or any other

important monument is located in the area. If so, the details thereof with NOC from competent
authority. ~NIL-

6 The user agency has not violated the provisions of Forest (Conservation)

Act, 1980 and no work has been started without proper sanction.

Specific recommendation for acceptance or gtherwise of the proppsal. f, =CA, (1ae) -
4 Jesggwesdad g./ Evm o Fout b

Place....... U\/\_Q‘ P‘D_.?
Date..... \ \4‘ Q ’ \\f pmdeep’rﬁil&r,/ll:s/’

Conservator of Forests,
Conservator of Furesis Hamirpur Forest Circle,
Ham‘rpur FG!’&St Gic= Hamirpur' H.P.

Hamirpur (H.P.; TelNo.01972-223217
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Diversion of 60.292¢ p, of forest Jang I m&ﬂ@m
o

Industries Centre Una, H.p, for the lis}
in village Pandogas Uperia distt. U::b “I;l“:hle of Art Industria) Area

Division, Distt. Ung, Himacha) Prygegy . Cton of Una Porest

minimum and unavoidable. .
Clearance under the Environment protection Act, 1986 is required for the project .

Compcnsanory Afforestation has been proposed over equivalent comminuty land
(Shamlat land) . Shamjat land in the State of Himachal Pradesh is Community land which

is deemed forest land. This can be accepted for CA a5 per para 3.2(i) of the FC

- : ’ ; .
ap showing non-forest area identified for compensatory afforestation is submitted but
the Differentia] GpS faap of the area being identified for CA and the arca being diverted

has not beep Submitted
planted, cost

* =7 Compensatory aff, tati 'for?ycarsincludingspecjcswbe
7™ Compeasatory affores onschet?:c,qmllberdwdmspamhcs.&dmpuchia

Structure has  peep submirted
equivalent or more than five ha,

11. Total finuncial outlay for compensatory afforestation scheme is R, 94,82,603/-,

bl
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F. No. 8-91/2014. FC Pvnexvre R Y ~X

. Gnvernm i
Mmlstry of Environmen ;‘z::sft:ﬁlc; Cli

(Forest Conaervation l)ivi.uioln::)wlte o
$h _
Indira Paryavaran Bhawan,
Aliganj, Jorbagh Rogd
New Delhi - | 10003
To Date: 19t March, 2015
The Principa] Secret 0
" Government of fﬂmm.hz gadr:ss!t: .
>9‘ ~~e=Shimla,

al Manager, District
« for the establishment of State of Art Industrial Area in
ist

_ ) Una, within the Jurisdiction of Una Forest Division,
Distt. Una, Himacha] Pradesh,

I am directed to refer to the State Government’s Jetter No, Ft. 48-2797/2014 (FCA) dated
18.09.2014 on above mentioned subject seeking prior approval of the Central Government under

ination of the proposal of the State Government and on the basis of the
recommm?;eft{l t;::ggrest Advisory %rgmnﬁttee, the Central Gpvemmcnt hereby conveys the
‘in-principle’ approval for diversion of 60.2920 ha c!f forest land in favour of Geuergl Manage.r,
District Industries Centre Una, H.P. for. the estal.)lls.hn:.lcnt of State of ArtIndustnal Area in
village Pandoga Uperla Distt. Una, within the Jurisdiction of Unfa Forest Division, Distt, Una,
Himacha] Pradesh subject to fulfilment of the following conditions:

() Legal status of the diverted forest land shall remain unchanged;

‘. (3 ion over the equivalent Shamlat Jand (community land) shall be
(i) ggg\;s;toq ‘fizﬁtffﬁfe State Forest Department at the cost of the User Agency;
be clearly depicted on a Survey of India
(i, The land identified for g i s & y
gl SR Sy tory afforestation shal) be transferred
identified for raising compensatory . €
(v) Thqc Shamlat ilint:_ati:lrllrﬂg; the State Forest Department before issye of the Stage-II
and mutated
clearance;

red and murated in favour of the State Fores; Department shall
V) The Shamlat laZd g:;s fé;vemmem as RF under Section-4 or pF under Section-29 of the
f:d ”"”f{i?d b): ‘:Af't 1927 or under the relevant Section(s) of the locql Forest Act, 1927

tan Fores ’
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; r . m the :
noification declaring gy, OMPliance in gy G2 Of issue of Syage. i approval. The

. ong wi'h a co of )
: May be, i tl:il;a Scctlon. 4 or Sectionpg9 oftlg;eorm
ation and recorg, the stipulated perioq

to
The User Agency the Central

afforestation at st of rajs; IR
nclide appopria, 8 5 o eSS Departmen, The
subisequent years. o for anticipated coq ; e vyl

312007-FC dated 05.02.2009 i ig s, 5594 by this Ministry vide its ltter No. ¢

determined, as per the final decision of the Hon’ble Supreme Court of India;
All the funds received from the user agency under the project, except the funds realized

£ for regeneration/ demarcation of safety zone, shall be transferred to Ad-hoc CAMPA in

(x)
(xi)
(xii)

(xiii)

(xiv)
(xv)

(xvi)

T (xvii)
.

(xviii) Any tree felling s

(xix)

the Saving Bank Account pertaining to the State concerned;

The User Agency shall obtain the Environment Clearance as per the provisions of the
Environmental (Protection) Act, 1986, if required;
No labour camp shall be established on the forest land;
i fuels to the labourers and the
The User Agency shall provide fuels preferably alternate
staff working at the site so as to avoid any damage and pressure on the nearby forest
areas; _
iverted forest land shall be demarca_lcd on ground at the project
The boundar}_f Off;?: g:;eggh reinforced cement concrete p{l!nrs, ea(.:h inscribed with its
s g - ing and distance from pillar to pillar;
serial number, forward and back bearing :
The | t pl’an of the proposal shall not be changed without the prior approval of the
¢ layou
" Central Government. . ¢ .
The fo~est land shall not be used for any purpose other 'hm that specified in the proposal;
P land proposed to be diverted shall ufzdcr no circumstances beftrzxsferrc;d tr?l
he Ib;;: s :[;e,f,y department or person without prior approval o e
any other >
/5 ent; " ;
Jjovernm he flora and fauna of the adjoining area sh.all be caused; .
No damage to hall be done only when it is unavoidable and that too under strict
. State Forest Department.
supervision of the

AP area and bare minimum felling shall t.:c permitted in
Felling shall be done only lgzﬁ‘;‘g"ﬂf trees before the start of construction should be
other non-built up areas.

verified by the concerned DFO.
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Copy to:

L. The Principal Chief Conservator of Forests, Government of Himachal Prad
2. The Addl. PCCF (Central), Regional Office, Chandi
3

<he Nodal Officer (FCA), Office of the PCCF, Govermment of Himachal Pradesh,
s

4. UserAgwncy (General Manager, Distt Industries Centre, Una, Himac
5. Monitoring Cell, FC Division, MoEF, New Delhi.

. 5 GuardFile

velht pp: M}u

- &fe Uma , fob 1a
(OMV(W) tnp oo wsd by Be

Yours faithful) y

Assistant Inspector Gen

L]

5

+ C. Nautiya)
eral of Forests

esh, Shimla.

radesh).

)

(1:C. Nautiyal)
Assistant Inspector General of Forests
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. [nd/UI[)e Anwexuye Ru-1L
Office of .

/2015
To
The Divisiona|
UnaHp, o Orest Offce,

Subject:-

Sir,

I

Please refer to your office endg No.3570-71 dated 6.6.2015 vide which
you have suggested to deposit funds through RTGS in place of combined cheque

Now, as per the discussion held on 11.6.2015 please find enclosed
herewith the following cheques in favour of DFO, Una.
1. Cheque No. 048230 dated 11.6.2015 for Rs, 26,65,217/-
2. Cheque No. 048231 dated 11.6.2015 for Rs. 17,41,703/-
3. Cheque No. 048233 dated 11.6.2015 for Rs. 1,93,83,399/-
It is also stated that an amount of Rs. 77,40,900/- & 5,09,46,740/- has
been sent through RTGS in A/C no. SB01025210 Corporation Bank , Lodhi Complex

New Delhi-110003.
%
(Tilak Raj

Encl ; as above.

Dy. Di Gstries, Y[\ 6
Di ustries Centre,
Una HP.
dated:-
Endst No. Innd/U/Dev/ 1A /Pandoga- ‘ RN
Copy to;- ¢ Forest, Hamirpur with reference to his office letter No.
The Conservator O
By information please.
5.6.2015 for in . Y
Dy. Director Industries,
. Distt. Industries Centre,
l Una HP.
| F
, S L )2 3 L

d'{’/\ ’U‘E \1 | \\}/\ ("' .
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File No. 8-91/2014-FC
. “ Government of India
Ministry of Environment, Forests and Climate Change

(Forest Conservation Division)
LR

Indira Paryavaran Bhawan,
Aliganj, Jorbagh Road,
New Delhi - 110003.
Dated: 21* July 2015

To
The Principal Secretary (Forests),
Government of Himachal Pradesh,
Shimla,

Sub: Diversion of 60.2920 ha of forest land in favour of General Manager, District
Industries Centre Una, H.P. for the establishment of State of Art Industrial Area in
village Pandoga Uperla Distt. Una, within the jurisdiction of Una Forest Division,
Distt. Una, Himachal Pradesh - regarding. _

Sir,

| am directed to refer to the State Government of Himachal Pradesh’s letter no. No. Ft.
48-2797/2014 (FCA) dated 18.09.2014 on above mentioned subject seeking prior approval of the
Central Government under Section-2 of the Forest (Conservation) Act, 1980. After careful
examination of the proposal by the Forest Advisory Committee constituted under Section-3 of
the said Act, ‘in-principle’ approval was granted vide this Ministry’s letter of even number dated
19.03.2013 subject 16'Tﬁl—ﬁﬁ£1ent of certain conditions prescribed therein. The State Government
has furnished compliance report in respect of the conditions stipulated in the ‘in-principle’
approval and has requested the Central Government to grant final approval.

In this connection, 1 am directed to say that on the basis of the compliance report
furnished by the Nodal Officer — cum- Addl. PCCF (FCA), Government of Himachal Pradesh
vide his letter no. Ft. 48-2797/2014(FCA) dated 7% July, 2015, final approval of the Central
Government is hereby granted under Section-2 of the Forest (Conservation) Act, 1980 for
diversion of 60.2920 ha of forest land in favour of General Manager, District Industries Centre
Una, H.P. for the establishment of State of Art Industrial Area in village Pandoga Uperla Distt.
Una, within the jurisdiction of Una Forest Division, Distt. Una, Himachal Pradesh subject to
fulfillment of the following conditions:

() Legal status of the diverted forest land shall remain unchanged;

(i)  Compensatory afforestation over 60.9599 ha of Shamlat land transferred and mutated in
favour of the State Forest Department and notified by the State Government as RF under
Section-20 of the Indian Forest Act, 1927 vide Government of Himachal Pradesh
notification No. FFE-B-G (8)-3/2004-Pt-Il dated 30" June 2015 shall be raised and

(e Scanned with OKEN Scann:

L ———————



770 |

maintained by the State Government as

provided by the user agency. per approved CA Scheme from th? funds already

(1) 'tl:he User Agency shall pay the additional amount of NPV, if so determined, as per the
inal decision of the Hon’ble Supreme Court of India;

Th°.US°f Agency shall obtain the Environment Clearance as per the provisions of the | o
Environmental (Protection) Act, 1986, if required; |

(v)  No labour camp shall be established on the forest land; - -

(vi)  The User Agency shall provide fuels preferably alternate fuels to the labourers and the

staff working at the site so as to avoid any damage and pressure on the nearby forest
areas;

(vii) The boundary of the diverted forest land shall be demarcated on ground at the project ~
cost, by erecting four feet high reinforced cement concrete pillars, each inscribed with its
serial number, forward and back bearing and distance from pillar to pillar; —

(viii) The layout plan of the proposal shall not be changed without the prior approval of the {
Central Government. ' .

(iv)

(ix)  The forest land shall not be used for any purpose other than that specified in the proposal;

(x)  The forest land proposed to be diverted shall under no circumstances be transferred to
any other agency, department or person Without prior approval of the Central
Government;

(xi) No damage to the flora and fauna of the adjoining area shall be caused; -

(xii) Any tree felling shall be done only when it is unavoidable and that too under strict |
supervision of the State Forest Department.

(xiii) Felling shall be done only in built up area and bare minimum felling shall be permitted in
other non-built up areas. Felling of trees before the start of construction should be
verified by the concerned DFO.

]

(xiv) In case of blank areas along the roads planting of trees should be done in at least 5 mcter‘

wide strip.

(xv) Only built up area should be fenced so that other areas are available for free movement of
animals.

(xvi) Along the arterial roads, natural forests should be maintained.

(xvii) No additional or new path will be constructed inside the forest area for carrying out any
activities related to the project work.

(xviii) The user agency shall submit the annual self-compliance report in respect of the above
conditions to the State Government and to the concemned Regional Office of the Ministry
regularly. .

(xix) Any other condition that the coricerned Regional Office of this Ministry may stipulate,
from time to time, in the interest of conservation, protection and development of forests
& wildlife.

(E Scanned with OKEN Scanne
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{;’ (XX)  The User A

trict Compliance o Provisions
n the Stage.] approval for which
€ project Propon i

Ch undert ngs have been
ent and also compliance of Acts, Rules, Regulations and
€ time being i force, ag applicable to the Project.

e Nautiya))
Sr. Assistant Inspector Generaj of Forests
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File No.- FFE-B-1(2)-9/2015 Order Dated Shimla-171002, the 21-08-2015

Subject:- Diversion of 60.29.20 ha of forest land In favour of General Manager, District
Industries Centre Una, H.P. for the establishment of State of Art Industrial

Area in village Pandoga Uperla Distt. una, within the jurisdiction of Una
Forest Division, Distt. I1.p. i

Consequent upon  the final approval geunted by the Ministry of Environment

Forests & CC, Gowi. of India vide their letter No.F.No.8-91/2014-FC dated 21st July, 2015.
Giovernor, Himachal Pradesh is pleased 1o issue sanctioh order under Section -2 of the Forest
(Conservation) Act. 1980, (or Diversion of 60.29.20 ha of forest land in favour of General

_ Manages, District JIndustries Centre Una, 1LP. for the establishment of State of Art Industrial
Area in village Pandoga Uperla Distt. Una. H.P. within the jurisdiction of Una Forest Division,

subizct to the fulfilment of following conditions:-
w Legal status of the diverted torest land shall remain unchonged:

i The Compensatory A fforestation (CA) 60.95.99 ha of Shamlat land transferred and
mutated in favour of the State Forest Department and notified by the State Government as
Reserve Forests(RF) under Section-20 of the Indi~n Forest Act, 1927 vide Government of
Himachal Pradesh notification No. FFE-B-G(8)-3/2004-Pt.-11 dated 30th June 2015 &
Corrigendum Notification No. FFE-B-A(3)-3/2015 dated 19-08-2015 shall be raised and
maintained by the user agency. ' '

i The User Agency shall pay the wdditional amount of NPV if so determined, us per the
final decision of the Hon'ble Supreme Court of India;

v The User Agency shal obtain the Environment Clearance as per the provisions of the
EEnvironmental (Protection) Act. 1986. il required;

v No labour camps shall be established on the forest lands;

vi The User Agency shall provide fuels preferably alternate fuels to the labourers and the
staff working at the site so as 10 avoid any damage and pressure on the nearby forest
areas,

vii The boundary of the diveried forest land shall be demarcated on ground at the project
cost, by erecting four feet high reinforced cement concrete pillars, each inscribed with its
—J serial number, forward and back bearing and distance from pillar to pillar:

—— viii  The layout plan of the proposal shall not be changed without the prior approval of the
Central Government; 4

The lorest land shall not be used lor any purpose cther than that specified in the proposal;

P
'/ T'he forest land proposed to be diverted shall unde: no circumstances be transferred to any
v other agency, department or person without prior approval of the Central Government;
' No damage to the lora and fauna of the adjoining area shall be caused;
A
i Any tree [elling shall be donc only when il is unavoidable and that too under strict

s state forest Department.
supervision of the State forest Depa

\ui
o —
e

Comd./2
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Felling shall be done only in buill u@qa und bare minimum felling shall be prernnitted iy
other non-bult up arcas, Fel ling of trees.before the start of construction should be verified
by the concerned DI,

In cuse of blank areas along the roads planting of trees should be done in at least 5 meter
wide strip,

Ul_il,\ built up arca should be lenced so that other arcus are available for Greg movement of
unimals,

Along the arterial laads, naturl forests should be maintaingd,

No_ additional or new path will be constructed inside the forest area for carrying out any
aclivities related 1o the project work. :

I he user ageney shall submit the unnual sell-compliance report in respect ol the ubove
conditions to the State Government and 1o the concerned Regional Office of the Ministry
, regularly,

Any other condition that the concerned Regionsl Office of this Ministry may stipulule, .

from time 1o time. in the interest of conservation. protection and development of forests
& wildlife,

he User Agency and the State Government shall ensure strict compliance (o provisions
of all the conditions stipulated in the Stage-I approval for which undertakings have been
obtained from the project proponent and also compliance of Acts, Rules, Regultions and
guidelines. for the time being in force, us applicable 1o the project.

The Ministy may revoke/suspend this approval if implementation of any of the above
conditions is not found satisfactory. Forest department will ensure fulfillment of these
conditions.

A lease- deed of the forest land shall be executed by the User Agency with Collector-
cum- Deputy Commissioner, District Una. H.P.. if applicable under Lease Rules of the
State Government.

By Ogder

(Tarun Shridhar)
Addl.Chief Secretafry (Forests) to the
Government of Himachal Pradesh. -

Endst. No FFE-B-F(2)-92015 (FCA)  Dated, Shimla-171001 the,21-08-2015
Copy is forwarded 1o :-

g

[§)

<

3

Addytional Director General of Forests, MoEF, Paryavaran Bhawan, Aliganj, Jorbagh
Road. New Delhi — 110003.

Addjtional Principal Chiel Conservalor of' Forests. Regional Office, Dehradun. Pearson
Riim!. New Forest. Dehradun, | .
Sr. jssismnl Inspector General of Forests w.r.t his letter dated 21-07-15 referred as
above. :

‘The Nodal Officer-cum Addl. PCCF (FCA) Olo PCCF (HoFF), Talland Shimla.

The Pr.CCT (HoFF) with the request 1o ensure compliance of all conditions contained in

the abuve order : ; .
The Deputy Commissioner. Una, DistL. Unallimachal Pradesh .
The CI.I Ia.mirpund DIFO Una. Forest Division, Distt., Una, I.P.

General Manager, District Industries Centre Una, H.P.

Guard File. " (Sut pa%
R, == Deputy  Secretary (Foresis) “ 1o the-
& Governmenl  of Himachal Pradesh.

y i *
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No. &33-}—- A“\\udfﬂﬂq -XL
H.P.Forest Department

Dated Una,the  16.09.0046

(3ele 200 -
Divisional Foregt Officer,

prom- Una Forest Divisjon Una,
Divisional Manager,
To- Forest Working Division Una,

subject:”

iny Enclosed herewith the marking Iists/Marking Abstract of Green
t M. 1/FCA Pandoga/2015-lﬁ/81ﬁahm/!(}mj:/B.L to Lot No. 3/FCA
pandoga/2015-16/Shisham /Khair/B., in Trespect of this Division for necessary action,

Encls:- As Above Yours fai ﬂﬁ

=]
Divisional Ferést fficer, %
gyn Forest 15;3;5- n Una,HP
ate

(3] N r—

-
Copy alongwith copy of marking abstract of Grc(:en !LLt.No. 1 to 3/FCA
Pandoga/ZOIS-lGjSIﬁsham/Kha.ir/B.L is forwarded to C.F.Hamirpur for favour of
Information and necessary action please. 02 |
Encls:- As Above

Endst.No. 8‘3 3%

e
Divisional ¥drest Officer,
— Una Forest Division Una,HP

Endst, No, 6"3'5‘-1 2 '/Ktc

il Copy alongwith copy of marking abstract of Salvage G Lot.No. 1 to
3/FCA Pandoga/2015-16/Shisham/Khair/B.L is forwarded to A C.F Una for favour of
tformation and necessary action please. He is requested to carry out Mandatory
"Ispection and submit his report to this office at an early date. '

i 1 No. 1to 3/FCA
Copy alongwith copy of marking abstract of Green Lot.] :
Pandoga/2015.16 /Shisham /Khair/B.L is forwarded to R.0.,Una for information &
m‘Ce.?.aaq action. The lots may be handed to concerned Assistant Malpa.ger. of HPSFDCL
!"der proper receipt which may be sent to this office for record.Any variation may be

Imimated to this office. (P nr/

Encls ‘e
As Above. Divisional Forest Officer,
w{-‘omst Divisiop Una,HP



© ' 'Name of Area in
Forest/
Comp

243| 97.526
95 8.163

453 37.004
991| 142.693
2 0.445
7 0.795
9 1.24

Indu strial

97.971
8.163

37.799
Il.llllul..l.l.l.l.l.l.l.-

|_143.933]
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H.P.Forest Uovnﬁﬂnnn.

||llllll"
Una Forest E&iognﬂ.mm;/?ganﬂu\m.\\‘

Revised Lot ng 2/FCA Pandoga 2015-16/Gree nge)
Name of |Area in Species [Condition | =doge/ e Mr“% —
\_T.onnun\ \rl. .
/ —
ﬂhubﬂ-_-m . i ‘ e i = 5 — T Elllﬁ#?mwlllllﬁlla & Total <°FAE-
RS above
[ oh R T 53 9 35— of 391 69438
* |Pandoga F Shisham |G .S F. 1108 11 0 " T 0 o] 120 8.912
! Khair  |G.S.F. 427 51 4 of = o ¢ O] 482] 33.632
Total Green 863 115 13 2 |I|.l|m.lr o 0 993 111.982
B.E. D.F. 2 0 0 0 0 0 0 2 0.254
Khair D.F. 5 0 0 0 0 0 0 S 0.255
T Total D.F. 7 ) 0 0 0 0 0 g 0.509
Abstract
B.L. Total 329 53 9 2 0 0 O] 393] 69.692
Shis Total 109 11 0 0 0 ) O 120] g.o13)
Khair  |Total 432 51 4 0 0 0 0] 487 33.887
¥ G.Total 870 115 13 2 0 0 0| 1000] 112.491]

Divisio rest Officer
Una Forést Division Una, HP.



Name of
Forest/
Comp ﬁn\u\mm\a!n@_ Vol.(M3)
i . 11| 96.644
Industrial B By 80 | 8.449
area - A 3 95
pudogs: B Shisham [G.SF. 13 0 L 363| 22.599
_ s 2t 2 o 1069| 127.692
s Total 110 7 0
B.L. 1 1 0 0 0 0 w O%MM
Shish 1 1 0 0 0 0
Khair 7 1 0 0 0 0 8 0.554
Total 9 3 0 0 0 0 12 1.239
Abstract
B.L. 81 3 1 0 0 613| 97.089
Shisham 14 0 1 0 0 97 8.689
Khair e & o 0 e N 373] 23183
G.Total 113 7 2 0 9] 1081] 128.931

782 ¥

UwSm_os Foresgt Officer
C - - -
a wcnmwn U—Sm_od Una, HP.
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Avnexure RY ~XJT

7 (
H.P.Forest Department
Dated Una,the Y« &

Divisional Forest Officer,
Una Forest Division Una.

To:- Divisional Manager,
; Forest Working Division Una.
Subject Handing over of Green Lots for the year 2016.17.
. Sir,

Enclosed herewith the Marking lists/ Mar of
F‘CAfPandoga/Una/IG-l'? to Lot No. 4/FCA/Pandoga/Una/ 16-17
vision for Necessary action. You are requested to direct your
Manager, to take over the possession of above lots from Range
PEr receipt, These lots are to pe worked on Commercia] basie,

be made to General Manager, District Industries

king &hltnet‘

- 20,000/- (Twenty Thousandj may b= remitteq
Departmenta] Charges, -

Yours fjbfun_v, M
Divisional F%!‘Oﬂicer,
Una Forest Divisio Uz_m,Hlﬁ/Q_,

Date = ?

0. 1/FCA/ Pandoga/
17 is forwarded to C.F.Hamirpur for
of Marking Abstract of Lot No,

6-17 is forwardeq to
for favoyr of information and neges

1/FCA) Pandoga/
Genera] Manager,
Sary action please

| Divisiona] Forekt Officer,
- ~~ . Una Foregt Vision U ,HP
' Endst No, “&3 :_L(\S____. (9 T

" Date

Copy alongwith copy of Marking Abstract of Lot No. 1/FCA P;ndo a
_"_‘ﬂa/ 16-17 to Lot No. 4)‘FCA/Pandoga/Una/ 16-17 is forwardeq tq:. A o
i |




IA IB & Total | Vol (M3) |
above

TR [BLL. G.SF, . T R e 0 O 588 109874
area Shisham [G.SF. 21 6 3 0 0 0 0 30 w.mS
Pandoga Khair G.S.F. 515 59 4 0 0 0 0 578 %..%m
Total Green 994| 183 19 1 1 0 O/ 1196| 153.371

m.T D.F. 0 0 0 0 0 0 0 0 0

Shisham |[D.F. 0 0 0 0 0 0 0 0 0|

Khair D.F. N 0 0 0 0 0 0 G 0.204/

Total D.F, 4 0 0 0 0 0 0 4/  0.204]

Abstract 0 4

B.L. Total 458/ 116 12 1 1 0 0 588 109.874]

Shisham [Total 21 6 3 0 0 0 0 30 3.801|

Khair Total 519 59 4 o 0 0 0 582 39.9|

G.Total 998 181 19 1 1 0 0| 1200] 153.57s)

G-

784

Marking number 5482 to 6681/2015

Divisional Forest Officer
Una Forest Division Una, HP,



Fores t/ [Ra.

Comp

5&:«3&
area
vm_bnonm

B.L. G.S.F.
Shisham G.S.F.
Khair G.S.F.
Total Green
B.L. D.F,
Shisham D.F
Khair D.F
Total D.F
N T
Shisham Total
Khair Total

G.Total

1 Iia 1B 1A IB & Vol.(M3)
above

412 149 13 2 0 0 0 S76| 114 101
49 13 0 0 0 0 0 62 5.424
411 48 2 0 0 0 0 461 31.32]
872 210 15 2 0 0 0 1099/ 150.84¢
0 0 0 0 0 0 0 0 0
0 0 0 0 0 0 0 0 0

1 0 0 0 0 0 0 1 0.05]

1 0 0 0 0 0 0 1 0.051

Abstract 0
412 149 13 2 0 0 0 576/  114.101
49 13 0 0 0 0/ 0 62 5.424
412 48 2 0 of 0| of 462| 31375
873 210 15| 2 o of of 1100] 150397
.U a4 —

Marking number 6682 ¢o 7781/2015

Divisional orest Officer
Una Forest Division Una, Hp.



’
e T ——

o Tot Fo o uoﬂﬂ..nnaaln. Una Forest Division Una,Himachal Prade 5. |/
Name of |Are. e S 3/7* R Una/ 2016-17/Green Shisham/B.L./
..w.EH-»W il b s F . ?-Mn#“moalnh.. ee) =)
/Comp > !-vl.r. - 1‘/
[ v
\ \ v I na 1B 1A _ 1B & Total / 42.?3)
bow
g B.L. G.S.F. 486 99 2 0 0 - 587\ 94874
area h Shisham |G.S.F. 15 11 :
Hsdan - 2 0 0 0 0 28 3.83
Khair G.S.F. S27 53 4 0 0 0 0 584 39.126
Total Green 1028 163 8 0 0 0 0 1199 137.83
WF D.F. 0 0 0 0 0 0 0 0 0
Shisham |D.F. 0 0 0 0 0 0 0 0 0
Khair D.F. 0 1 0 0 0 0 0 1 0.197
Total D.F. 0 1 0 0 0 0 0 1 0.197
Abstract
B.L. Total 486 99 2 0 0 0 0 S87 94.874
Shisham |Total 15 11 2 0 0 0 0 28 3.83
Khair Total 527 54 - 0 0 0 0 585 39.323
G.Total 1028 164 8 0 0 0 0 1200 138.027
& & —
Marking number 3082 to 4281/2015
Division rest Officer
Una Forest Division Una, HP.
O

/8
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Comp
f
\ _ .ﬂ & Total | Vol (M3)
above
I \m.,q... G.S.F. 412 83 5 1 0 0 0 SOl|  84.663
area [Shisham [G.S.F 46 18 4 0 0 0 :
Pandoga Khai 0 68 7.98
air G.S.F 579 49 2 0 0 0 0 630 40.086
Total Green 1037 150 11 1 0 0 0
o 1199 132.729
b D.F, 0 0 0 0 0 0 0 0 0
Shisham |D.F. 0 0 0 0 0 0 0 0 0
Khair D.F. 0 0 0 0 0 0 1 0.051
Total D.F. 1 0 0 0 0 0 0 1 0.051
Abstract
B.L. Total 412 83 5 1 0 0 0 501 84.663|
Shisham [Total 46 18 4 0 0 0 0 68 7.98
Khair Total 580 49 2 0 0 0 0 631 40.137
G.Total 1038 150 11 1 0 0 1200 132.78

Marking number 4282 to 5481 /2015

Divisional Horest Officer
Una Forest Division Una, HP.
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).i.im:u:hal Prndc.\-h

laryp Shridiygy

Add), Chig Secre ry(ForestthoUl
Fndst. No, | Fl.-R-FQ)-yEOM P tha | f;l;’szlmac;’OthJ -
o :’;-rw;n'dccl fon inl'nrnmlmn d S8 action .. . gl L
| All the Admi IStrative ¢ cmluries.(} i-{P S
) e Di\:i.sl'nn e i

- Shimla. 171005
a ummlssioncr, Shimla/Mand‘ DEra at Phg la, H.p,
All the Heads ¢ Dtpartmcnts of H.p. : i
The Pr.c}, ief Cq

Servator of Forests (HOFF),
5 The Pr.ch el ¢

Tallang Shimla-l?lﬂﬂ!.
Servalor of Forests (Wildlife), Tallang Shimla-l?lOO!.
k) Dy. (.‘ummissiunur. Una, Disit., Uy H.p.
7 The ontrol)er. Prinling and Slalinnery. Himachy Pradesh, Shimla.s, for Publication n the
™ : Rajpatra,
A jpa‘ Law Offiger. Law Dept., & Undey Secy, (Law) (o the GoHP, Shimla.2,

- r. Law Officer, Law Deput. . (Hindy), H.P.Sectl.. Shimla-2,

10 G;{a‘.u File 8

(Sat Pa}\m&m
f‘7U " ) Depury Secrelary (Forests)o the
4 : Governmeny of Himachg) Pradegh,
Q’{w Wb 1

atcce (gt UeFoR

/S
\{‘-"1"\\3 ragp

"l 0 JUL 2005

Dated Shimla-1, the
Irpur-Vol 11l
64-14/2010(M)Ham
Endst.No. Ft.

i information and necessary
. to CF Hamirpur for in
opy is forwarded
action.

. Addl. Pr. CCF (Projects & Magt.)
\ g il's | %’

W DN T, deey Yy;:pg.?{::)aaf
i ' TV PO U ““F%awmho..
%%M
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[

Estimage for compensatory afforestation

&

nder ¢, A, 1980 (For one ha area)

Awvay yre Ry - X1V

0 be carried out in licu of area to be diverted

Sr No Particulars Amount
l Survey Demarcation and Fencing Cost 8914.78
2 Cost of RCC Fence Posi 12500
H Cost of Barbed Wire 51975
4 Total of Fencing Cost 26612.28
or say 26600
5 Planting Cost 151 Year 31700
Total of plantation cost 58300
Sr No Mnuintenance
| Ist yr Maintenance 6950
2 2nd yr Maintenance 4650
3 Ird yr Maintenance 2400
4 4th yr Maintenance 2400
5 5th yr Maintenance 2400
6 6" yr Maintenance 2400
7 yr. Maintenance 2400
L Total 23600
Total of Plantation cost i/c maintenance per Ha 77100+4800
(As per Pr. CCF (HoFF) H.P. Letter No, (5"' & 7
Ft, CAMPA2010/Narms dated 16 June 2014) year maint,
=81900
B. Soil Conservation works
I' [ Cheek dams (Vegetative, Dry stone, Crile wire cte. | 30000
[ Total - 30000
C. Lantana Eradication works i/e Maintenance
{1 __| Lantana Eradication [ 15000 i

Total cost per ha i.e. A+B+C: 81900+30000+15000= 126900

For 61 Ha. 77.40,900
Contingencies @ 5% 3,87,045
Departmental charges @ 175% 13,54:658

G.Total 94,82,603 |




@ “'"-W

5. Schedule of Plantation P"“Rrﬂmme:
Detail of year wise break-up of requi

ar Area(ha) | —a—_ oA BRI
MLk o SR —— o 35,56,300
| Fyear o R 6950 | 4233950
Lo ] R
3% year at  nw 146400
I_'__'ﬂ\ -~ 61 [ ——— B e ORI =
4 .VL:" i zdop '.46,4“0
e f UM e ——— 146400 |
o B BEILIRE i o SN 146,400
[ T vear 61 I B 7 e
R A Total (a) 49,95900 |
Soil 6l 30000 " 18,30,000
conservation
__works
Lantana - 6l 15000 9,15,000 =
Fradication ¥
[_F Total (1) 27,45,000
L Contingencies @ 5% (c) : 3,87,045
Departmental charges @ 17.5% (d) 13,54,658
: l | Grand Tota) (avbrord) 94,82,603

6. Technical details
Technical details of Compensatory Afforestation Scheme are as follows:

(q) General details: -

(r) Spacing; 3x3 mtr.

(s) Species: Khair/sheesham/medicinal/Bamboo/Other B.L.

() Plantation Method:  pjy methods

(1) Soil and Moisture Conservation Works: - Dry stone check dams/erate wire check
dams/Preparation of water retention mounds and trenches ete. Y

(v) Protection (Fencing, Watchman, People's Participation etc.): By fencing &
Watchman y

(w)Proposed Monitoring Mechanism: As per guidelines

(X) Any other information; -

fForesis
a " :rpu[ Fcrogl Cirg -
Range% Dn%lmm. Hamirpur {H.P;

Una Forest panae g Una Einee foRistiERsianning 1)
: e 7 ,'_-_’. e

791
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Inspection Note for Plantation Area Reserve Forest Badhera

1. General Information

a. Circle/Forest Division Hamirpur/Una
b. Forest Range/ Forest Block/ Beat Una/Pandoga/Badhera
C. Name of Plantation area RF Badhera
d. Area (in Ha.) = 5.034 Hac.
e. Month and year of Plantation 07/2016-17
f. Name of Scheme Compensatory afforestation
E. Name of Officer who had selected the Range officer
area for plantation
o Detail of Plantation
1. Short directive description in Working -
Plan.
2 State of Plantation Magazine/ Journal Good
(Basic Information of the Area, GPS Co-
ordinates/ Polygons and Photos of
Plantation area (Before and after
planting)
3. Whether the area been planted before No
present plantation? If yes, the causes of
failure of previous plantation
4. The condition of Plantation Board Not installed.

5. Condition of Fencing (Type and design)

RCC fence post with Five strand barbed wire.

6. Species wise detail of planted plants

Shisham=50, Khair=191,
Bamboo=1600,Amla=1600, Drek=300, Behra
=50, Neem= 165, Harar=869, Jamun=45,
Mango=75 etc. Total=5500 plants. In addition
to this eighth-year maintenance of the
plantation be done by the forest department.

7. Suitability of planted plants for the area Suitable.
(If exotics have been planted, mention
the name of the officer who approved it)

8. Size of pits (whether as per estimates or | As per norms.
not)

9. Species wise height of Plants

Avg. height of Shisham=2.5 m to 3m, Khair=2m
to 2.5m, Bamboo=2.5m to 3m etc. So, Avg.
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height of almost all the trees in the sample plot
vary from 1.5m to 3m.

10.

Unauthorized grazing (describe the illegal
grazing occurred and the efforts made for
protection)

Nil

6

Forest Fire Sensitivity (Describe the
measures taken for fire protection at the
spot)

Yes, sensitive to fire.

12.

Soil erosion (Describe the issues of Soil
erosion and conservation measures on
spot)

Nil

13.

Condition of Inspection path (Describe
the length of path and condition of
maintenance)

Fair.

14.

Survival percentage (General health of
plant species wise, growth and cause of
failure)

77%. (Five plots 10x10mtr were laid down at
various locations to assess the survival % age).
Khair, Shisham plants are showing very good
growth.

15.

The state of natural regeneration (Species
wise; especially after fencing)

Natural regeneration is visible for Khair,
Amaltas, Shisham and Amla.

16.

Condition of exotic and other weeds such
as Lantana, Eupatorium, Parthenium,
Ageratum etc. (0-25, 26-50, 51-75, 76-100
percent)

26-50 % Lantana infested area.

Participation of Local communities
(Describe the pre-efforts and
managements with local communities)

17.

The state of First level monitoring of
Range Forest Officer/Asst. Conservator of
Forests/ Divisional Forest Officer/
Conservator of Forests/ Chief Conservator
of Forests. (Depict the date of
monitoring)

General Notes and recommendations

Describe in at least 100 words regarding
Plantation Site selection, Species
selection, Quality of Plants and the
quality of works executed etc. and
suggestions for its improvement.

The site of the plantation is good; species
selection is also appropriate. As the area is fire-
sensitive, some protection measures are
required during fire season. As the plants
planted show good growth and the survival
%age is good, the biotic pressure is high in this
plantation area so regular patrolling is required
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to protect the plantation. In some patches,
many Lantana cameras (invasive species) are
found in the RF area, so eradication of Lantana
is necessary. Work done by the forest officials to
enrich the biodiversity of the area. Also, many
wild animals take shelter in this plantation area
and adjoining areas.

Date of Monitoring:21.09.2024 Signature

N fMm J 5 k
ame o onitcE n “ .g\ul Kumar Thakur
Designatioos REB-Urad 303
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Inspection Note for Plantation Area Reserve Forest Polian

General Information

Circle/Forest Division

Hamirpur/Una

Forest Range/ Forest Block/ Beat

Una/Kungrath/Polian

Name of Plantation area

RF Falion C Tidbion)

Area (in Ha.)

5.00.80 Hac.

Month and year of Plantation

07/2016-17

Name of Scheme

Compensatory afforestation

Name of Officer who had selected the
area for plantation

Range officer

Detail of Plantation

Short directive description in Working
Plan.

State of Plantation Magazine/ Journal
(Basic Information of the Area, GPS Co-
ordinates/ Polygons and Photos of
Plantation area (Before and after
planting)

Good

Whether the area been planted before
present plantation? If yes, the causes of
failure of previous plantation

No

The condition of Plantation Board

Not installed.

Condition of Fencing (Type and design)

RCC fence post with Five strand barbed wire.

Species wise detail of planted plants

Shisham=975, Khair=1680, Bamboo=475,

Amla=955, Drek=275, Behra =250, Tuni =200,
Neem= 150, Simble=100, Kikar= 100, Sanan=
200 Total=5500 plants. In addition to this
eighth-year maintenance of the plantation be
done by the forest department.
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7. Suitability of planted plants for the area Suitable.
(If exotics have been planted, mention
the name of the officer who approved it)

8. Size of pits (whether as per estimates or As per norms.
not)

9, Species wise height of Plants Avg. height of Shisham=1.5 m to 3m,

Khair=1.5m to 2.5m, Bamboo=1.5m to 2m etc.
So, Avg. height of almost all the trees in the
sample plot vary from 1.5m to 3m.

10. | Unauthorized grazing (describe the illegal | Nil
grazing occurred and the efforts made for
protection)

11. | Forest Fire Sensitivity (Describe the Yes, sensitive to fire.
measures taken for fire protection at the
spot)

12. | Soil erosion (Describe the issues of Soil Nil
erosion and conservation measures on
spot)

13. | Condition of Inspection path (Describe Fair.
the length of path and condition of
maintenance)

14. | Survival percentage (General health of 71%. (Five plots 10x10mtr were laid down at
plant species wise, growth and cause of various locations to assess the survival % age).
failure) Khair, Shisham plants are showing very good

growth.

15. | The state of natural regeneration (Species | Natural regeneration is visible for Khair,
wise; especially after fencing) Amaltas, Shisham and Amla.

16. | Condition of exotic and other weeds such | 51-75 % Lantana infested area.
as Lantana, Eupatorium, Parthenium,

Ageratum etc. (0-25, 26-50, 51-75, 76-100
percent)

17. | Participation of Local communities -
(Describe the pre-efforts and
managements with local communities)

18. | The state of First level monitoring of -

Range Forest Officer/Asst. Conservator of
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Forests/ Divisional Forest Officer/

of Forests. (Depict the date of
monitoring)

Conservator of Forests/ Chief Conservator

3. General Notes and recommendations

Describe in at least 100 words regarding
Plantation Site selection, Species
selection, Quality of Plants and the
quality of works executed etc. and
suggestions for its improvement.

Site of plantation is good; species selection is
also appropriate. As the area is fire sensitive,
some protection measures are required during
fire season. As the plants planted showing
good growth and the survival %age is also
good, the biotic pressure is high in this
plantation area so regular patrolling is required
to protect the plantation. Excellent work done
by the forest officials to enrich the biodiversity
of the area.

Date of Monitoring:20.09.2024

Name of Moh¥t6Fing Officer: Rahul Kumar Thakur

Designation: RFO Una
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Inspection r Plan

on Area Reserve Forest Is

r (Ispur Uprela

;i General Information

a. Circle/Forest Division Hamirpur/Una

b. Forest Range/ Farest Block/ Beat Una/Pandoga/Pandoga
c. Name of Plantation area RF Ispur

d. Area (in Ha.) 11.9978 Hac.

e Month and year of Plantation

07,08/2016-17

f. Name of Scheme Compensatory afforestation
g Name of Officer who had selected the Range officer
area for plantation
2 Detail of Plantation
1. Short directive description in Working -
Plan. F
2. State of Plantation Magazine/ Journal Good
(Basic Information of the Area, GPS Co-
ordinates/ Polygons and Photos of
Plantation area (Before and after
planting)
3 Whether the area been planted before No
present plantation? If yes, the causes of
failure of previous plantation
4. The condition of Plantation Board Not installed.

3 Condition of Fencing (Type and design)

RCC fence post with Four strand barbed wire,

6. Species wise detail of planted plants

Shisham=2600, Khair=2140, Bamboo=1910,
Amla=3175, Kikar=50, Behra =200, pardesi=
165, Darek=980, Harar=75, Jamun=140,
simal=540, Mango=55, kachnaar =50 etc.
Total=13200 plants. In addition to this eighth-
year maintenance of the plantation be done by
the forest department.

b Suitability of planted plants for the area
(If exotics have been planted, mention
the name of the officer who approved it)

Suitable.

8. Size of pits (whether as per estimates or
not)

As per norms.
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9. Species wise height of Plants Avg. height of Shisham=2.5 m to 3m, Khair=2m
to 2.5m, bamboo=3m approx. amla=3m,jamun
2.5 m to 3 m approx. etc. So, Avg. height of
almost all the trees in the sample plot vary from
1.5m to 3.5m.

10. | Unauthorized grazing (describe the illegal | Nil
grazing occurred and the efforts made for
protection)

11. | Forest Fire Sensitivity (Describe the No
measures taken for fire protection at the
spot)

12. | Soil erosion (Describe the issues of Soil Nil
erosion and conservation measures on
spot)

13. | Condition of Inspection path (Describe Fair.
the length of path and condition of
maintenance)

14. | Survival percentage (General health of 79%. (Five plots 10x10mtr were laid down at
plant species wise, growth and cause of | various locations to assess the survival % age).
failure) Khair, Amla plants are showing very good

growth.

15. | The state of natural regeneration (Species | Natural regeneration is visible for Khair,
wise; especially after fencing) Amaltas, amla and local species.

16. | Condition of exotic and other weeds such | 0-25 % Lantana infested area.
as Lantana, Eupatorium, Parthenium,

Ageratum etc. (0-25, 26-50, 51-75, 76-100
percent)

Participation of Local communities .-
(Describe the pre-efforts and

managements with local communities)

17. | The state of First level monitoring of -
Range Forest Officer/Asst. Conservator of
Forests/ Divisional Forest Officer/
Conservator of Forests/ Chief Conservator
of Forests. (Depict the date of
monitoring)

3. General Notes and recommendations The site of the plantation is good. The plants

Describe in at least 100 words regarding
Plantation Site selection, Species
selection, Quality of Plants and the

planted show good growth and the survival
%age is good, as the area is far flung from the
habitation area so very less biotic pressure in
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quality of works executed etc. and this plantation area. Many signs of wild animal
suggestions for its improvement. shelter found in the plantation area commonly
blue bull, barking deer, leopard etc.

Date of Monitoring:22.09.2024 Signature

Name of Monjto?_ingpﬂﬁ:_'er:' Rahul Kumar Thakur

Designation: RFO Upa
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nspection Note for Plantation Area Reserve Forest Lam

1 General Information
a. Circle/Forest Division Hamirpur/Una
b. Forest Range/ Forest Block/ Beat Una/Una/Takka
C. Name of Plantation area RF Lam
d. Area (in Ha.) 9.00.00 Hac.
e. Month and year of Plantation 07/2016-17
f Name of Scheme Compensatory afforestation
g Name of Officer who had selected the Range officer
area for plantation -
2 Detail of Plantation
: Short directive description in Working -
Plan.
2 State of Plantation Magazine/ Journal Good
(Basic Information of the Area, GPS Co-
ordinates/ Polygons and Photos of
Plantation area (Before and after
planting)
3. Whether the area been planted before No

present plantation? If yes, the causes of
failure of previous plantation

4, The condition of Plantation Board

Not installed.

5 Condition of Fencing (Type and design)

RCC fence post with Five strand barbed wire.

6. Species wise detail of planted plants

Shisham=2000, Khair=2000, Bamboo=450,

Amla=800, Drek=275, Behra =100, Tuni =200,
Neem= 150, Simble=160, Kikar= 170, Sanan=
300, Jamun=50, Amaltas=70, etc. Total=6650
plants. In addition to this eighth-year
maintenance of the plantation be done by the
forest department.
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7 Suitability of planted plants for the area Suitable.
(If exotics have been planted, mention
the name of the officer who approved it)

8. Size of pits (whether as per estimates or As per norms.
not)

9. Species wise height of Plants Avg. height of Shisham=1.5 m to 3m,
Khair=1.5m to 2.5m, Bamboo=1.5m to 2.5m
etc. So, Avg. height of almost all the trees in
the sample plot vary from 1.5m to 3m.

10. | Unauthorized grazing (describe the illegal | Yes, but to curb the illegal grazing the five
grazing occurred and the efforts made for | strand fencing be done by forest department.
protection)

11. | Forest Fire Sensitivity (Describe the Yes, sensitive to fire, but forest department
measures taken for fire protection at the | done soil moisture works to maintain the
spot) moisture level of surroundings of Plantation

area.

12. | Soil erosion (Describe the issues of Soil Nil
erosion and conservation measures on
spot)

13. | Condition of Inspection path (Describe Fair.
the length of path and condition of
maintenance)

14. | Survival percentage (General health of 74%. (Five plots 10x10mtr were laid down at
plant species wise, growth and cause of various locations to assess the survival % age).
failure) Khair, Shisham, bamboo plants are showing

very good growth.

15. | The state of natural regeneration (Species | Natural regeneration is visible for Khair,
wise; especially after fencing) Amaltas, Shisham and Amla.

16. | Condition of exotic and other weeds such | 26-50 % Lantana infested area.
as Lantana, Eupatorium, Parthenium,

Ageratum etc. (0-25, 26-50, 51-75, 76-100
percent)

17. | Participation of Local communities -

(Describe the pre-efforts and
managements with local communities)
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18.

The state of First level monitoring of
Range Forest Officer/Asst. Conservator of
Forests/ Divisional Forest Officer/
Conservator of Forests/ Chief Conservator
of Forests. (Depict the date of
monitoring)

General Notes and recommendations

Describe in at least 100 words regarding
Plantation Site selection, Species
selection, Quality of Plants and the
quality of works executed etc. and
suggestions for its improvement,

Site of plantation is good; species selection is
also appropriate. As the area is fire sensitive,
some protection measures be taken by the
department to maintain the moisture content
in solil. The plants planted showing good
growth and the survival %age is also good; the
biotic pressure is high in this plantation area so
regular patrolling is required to protect the .
plantation. Good work done by the forest
officials to enrich the biodiversity of the area.
During the inspection the pugmarks of leopard
also seen and this plantation also become a
good habitat for local wild animals.

Date of Monitaring:24.09.2024

Or=Signature
U L ous

Name of Monitoring Officer: Rahul Kumar Thakur

Designation: RFO Una
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inspection of RF Bharsali on 20/09/2024 by a team led by Mr. Kanaram Godara, IFS.
Team included

1. Mr. Anil, Block officer
2. Mr. Aman, Forest guard

Purpose- To check the survival of plantation done under compensatory afforestation and to check
overall healthiness of forest.

Methodology- Sampling was done based on random sampling method. Total five plots of 10 by 10m
were drawn. All the trees found in these plotsawere counted While calculating artificial plantation older
or too younger tree are excluded.

: Plot no ‘ Longitude  Latitude | Total ' Artificial | Survival | Remarks
. number regencration %
oftress -

1 76.122079 | 31471514 | 12 9 90 | All trees were of Khair
_ L | species
2 [76133694 |31. 47033T5f &, .~ i3 130 | Mixed species
|3 76 132825 131 472288 | 12 8 80 Mixed species

4 [ 76.133534 | 31473973 | 7 5 | 50 Mixed species excluding
| 4 e = g | Khair
| 5 76.131965 | 31471613 7 4 40 Al trees were of kamal
= ‘ =5 b= ] - | |speciesexceptone

Overa_II_SErv_i\_fa_'l% =3 - I o i -
Other observations-

1. Fencing was existing there.
2. It is looking like a moderately dense forest.

V\ ,}/4( Prepared By
Mr. kanaram Godara

9%
7/
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Ins n Note for Plantation Area Reserve Forest Behdala (Chokhiyal
p 1S General Information
a, Circle/Forest Division Hamirpur/Una
b. Forest Range/ Forest Block/ Beat Una/Santoshgarh/Behdala
& Name of Plantation area RF Bé#hainla (’c'&oé;, as)
d. Area (in Ha.) = 4.66 Hac.
e. Month and year of Plantation 07/2016-17
f. Name of Scheme Compensatory afforestation
g Name of Officer who had selected the Range officer
area for plantation
2 Detail of Plantation
3 Short directive description in Working -
Plan.
Z State of Plantation Magazine/ Journal Good
(Basic Information of the Area, GPS Co-
ordinates/ Polygons and Photos of
Plantation area (Before and after
planting)
3. Whether the area been planted before No
present plantation? If yes, the causes of
failure of previous plantation
4. The condition of Plantation Board Not installed.
5: Condition of Fencing (Type and design) RCC fence post with Four strand barbed wire.
6. Species wise detail of planted plants Shisham=1820, Khair=2021, Bamboo=350,
Amla=80, Kikar=180, Behra =50, pardesi= 165,
Harar=869, Jamun=140, Mango=80, kachnaar
=50 etc. Total=5126 plants. In addition to this
eighth-year maintenance of the plantation be
done by the forest department.
7. Suitability of planted plants for the area Suitable.
(If exotics have been planted, mention
the name of the officer who approved it)
8. Size of pits (whether as per estimates or As per norms.
not)




9. Species wise height of Plants Avg. height of Shisham=2.5 m to 3m, Khair=2m
to 2.5m etc. So, Avg. height of almost all the
trees in the sample plot vary from 1.5m to 3m.

10. | Unauthorized grazing (describe the illegal | Nil
grazing occurred and the efforts made for
protection)

11. | Forest Fire Sensitivity (Describe the Yes, sensitive to fire because of kharkana grass
measures taken for fire protection at the | found in the plantation area and adjoining
spot) area.

12. | Soil erosion (Describe the issues of Soil Nil
erosion and conservation measures on
spot)

13. | Condition of Inspection path (Describe Fair.
the length of path and condition of
maintenance)

14. | Survival percentage (General health of 75%. (Five plots 10x10mtr were laid down at
plant species wise, growth and cause of various locations to assess the survival % age).
failure) Khair, Shisham plants are showing very good

growth.

15. | The state of natural regeneration (Species | Natural regeneration is visible for Khair,
wise; especially after fencing) Amaltas, Shisham and Amla.

16. | Condition of exotic and other weeds such | 51-75 % Lantana infested area.
as Lantana, Eupatorium, Parthenium,

Ageratum etc. (0-25, 26-50, 51-75, 76-100
percent)

Participation of Local communities --
(Describe the pre-efforts and

managements with local communities)

17. | The state of First level monitoring of -
Range Forest Officer/Asst. Conservator of
Forests/ Divisional Forest Officer/
Conservator of Forests/ Chief Conservator
of Forests. (Depict the date of
monitoring)

3. General Notes and recommendations The site of the plantation is good; species

Describe in at least 100 words regarding
Plantation Site selection, Species
selection, Quality of Plants and the

selection is also appropriate. As the area is fire-
sensitive, some protection measures are
required during fire season like removal of
kharkana grass in adjoining areas, also removal
of lantana camara is also need of hour. The

817
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quality of works executed etc. and plants planted show good growth and the
suggestions for its improvement. survival %age is good, the biotic pressure is high
in this plantation area so regular patrolling is
required to protect the plantation. Many signs
of wild animal shelter found in the plantation
area commonly blue bull, barking deer etc.

Date of Monitoring:22.09.2024 Signature

Name of Monitorﬁm@ﬁicﬁaﬁgyl Kumar Thakur
Designaéé%%ﬂu 4303
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1 General Information
a. Circle/Forest Division Hamirpur/Una
b. Forest Range/ Forest Block/ Beat Una/Una/Basal
C. Name of Plantation area RF Basal (Thakurdwara)
-
d. Area (in Ha.) \ 103 |
|
e Month and year of Plantation 07 & 08/2016 |
i
f. Name of Scheme Compensatory Afforestation |
|
|
g Name of Officer who had selected the area for | --
plantation
|
2 Detail of Plantation |
a Short directive description in Working Plan. It is not the part of the existing working plan as it is
newly declared Reserve forest.
b. State of Plantation Magazine,/ Journal (Basic Good
Information of the Area, GPS Co-ordinates/
Polygons and Photos of Plantation area
(Before and after planting)
c. Whether the area been planted before present | No
plantation? If yes, the causes of failure of
previous plantation
d. The condition of Plantation Board Not installed.
e. Condition of Fencing (Type and design) RCC fencing not in good condition at present.
£ Species wise detail of planted plants Khair = 5000, Shisham= 5000, Amla= 550,
Bamboo=400, Simbal=200,
Tall Plants = Harar=30, Simbal=20, Amla=30,
. Bamboo=15, Jamun=5. Total = 11330. |
g8 Suitability of planted plants for the area ( If Suitable. |
exotics have been planted, mention the name |
of the officer who approved it) |
h. Size of pits (whether as per estimates or not) As per norms,
§ Species wise height of Plants Khair = 3-4 mtr, Shisham = 4-5 mtr, Big climps of
Bamboo at various places. |
ji Unauthorized grazing (describe the illegal Being old plantation, fence posts have been
grazing occurred and the efforts made for damaged at various places. Regular interaction is
protection) being made with stakeholders to control grazing.
k. Forest Fire Sensitivity (Describe the measures | Yes, very sensitive to fire. Fire incidences had

taken for fire protection at the spot)
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occurred in the plantation area.

Soil erosion (Describe the issues of Soil
erosion and conservation measures on spot)

Nil

Condition of Inspection path (Describe the
length of path and condition of maintenance)

Good, needs repair.

Survival percentage (General health of plant
species wise, growth and cause of failure)

70.8%. (Five plots 10x10mtr were laid down at

various locations to assess the survival % age, work

sheet is also enclosed).

The state of natural gegeneration (Species
wise; especially after fencing)

Natural regeneration is visible for Khair & Shisham

at some places.

Condition of exotic and other weeds such as
Lantana, Eupatorium, Parthenium, Ageratum
etc. (0-25, 26-50, 51-75, 76-100 percent)

Only few lantana shoots are visible. It may be
treated as nil.

Participation of Local communities (Describe
the pre-efforts and managements with local
communities)

The state of First level monitoring of Range
Forest Officer/Asst. Conservator of Forests/
Divisional Forest Officer/ Conservator of
Forests/ Chief Conservator of Forests. (Depict
the date of monitoring)

Sh. Yashudeep Singh, DFO Una on 25.10.2018.
Sh. Anil Joshi CF Hamirpur on 15.03.2019.

General Notes and recommendations
Describe in at least 100 words regarding
Plantation Site selection, Species selection,
Quality of Plants and the quality of works
executed etc. and suggestions for its
improvement.

Site of plantation is good, species selection is
perfect. As the area is fire sensitive, special
protection is required during fire season. Some of
the species are showing good growth. The area is
covered by Sacchrum munja, making it a perfect

habitat for wildlife. Signs of wildlife habitat noticed

at many places.

Date of Monitoring:20.09.2024

Signature
¢ t:a‘”\\"’ﬂ)-1
Name of Monitoring Officer: Sushil Kumar, IFS

Designation: DFO Una.
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Assessment of survival percentage
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Five plots of 10mtr x 10mtrs was laid down at the various locations in the RF Basal (Thakurdwara) to assess

the survival percentage on 20.09.2024. The result is as below:

Plot GPS Location No. of pits No. of available ( No. of plants Survival %age |
No. = plants (Natural i
regeneration)
1 31°31°60°N 10 « 10 02 ( Khair & 100
76°1354°E Shisham)
2 31°32°07°N 09 05 00 55
76°13'57°E
3 31°32'30°N 09 03 00 33
76°14'10°E
4 31°31°60°N 09 09 01 (Simbal) 100
76°14'10°E
5 31°31°'55"N 09 06 00 66
76°13'54°E

The overall survival percentage = (100+55+33+100+66)/5 = 70.8 %

Signature )’iﬁww

Name of Monitoring Officer: Sushil Kumar, IFS

Date of Monitoring:20.09.2024

Designation: DFO Una.
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